
CENTRAL DMINI5TRATIVE TRIBUNAL 
BNCALORE BENCH 

SecondFloor, 
Commercial Complex, 

Indiranagar, 

ConternEt Petition No.39 of 199 in Bangalore-38. 
------------------Dated: iJAN 94 

PPLICTION NO(s) 	392 of 1992. 

PPLICNTS: 	 RES?ONDENTS: 

C. K.Vjj ayarang amn aidu 	 P. arnàchandr an ,Div .Rly .Man ager ,Mys ore 
TO. 	

and Other. 

Sri.'1.Haghavendra Achar,Advocate, 
No.1074 and 1075,rourth Cross, 
Second Main,Sreenivasanagar II Phase, 
Bangalore-560 050. 

2. 	 Sri.A.N.Venugopala Gowda,Advocate, 
No.8/2,Upstairs,R.V.Road, 
Opp:Bangalore Hosital,Bangalore-4. 

SUBJECT:- Foruardina of copies of the Orde.s passed by 
the Central Adminiétrafiue Tribunal,Bangalore. 

-xxx- 

Please find enclosed hereu,jth a copy of the 

ORDER/STcY ORDER/INTERIM ORDER/, Passed by this Tribunal 

in the above mentioned application(s) on 16-12-1993. 
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Date Office Notes 

p 

Orders of Tribunal 

UR (MA)/Ar1v(MJ) 

16,12.1993 

Shri A.N.U. files reply for 

alleged contemners. 

Heard Shri M.F. Achar. As the 

direction contained in GA 392/92 

is complied with, the contempt peti-

tion does not Eurvive and therefore 

it is disposed of accordingly. 

Contemners are dicharged. 

Sd- 
M (A ) 


